
11 l th Auptaf, 1962j , 

An Act further to amend the National Cadet c'brps Act, 1948. / 
BE it enacted by Pa r l ihen t  as f~llows :-- - , 

. . 
1. Short title.-  his Act may be called ,the National Cadet- Corps . 

(Amendnlent) Act, 1952.. . . 

2. Ame.ndmen of siction 12, Act XXXI of 1948.-Id sub-s&otian. ( I )  of 
seotbn 12 of the National Czdet'Corpg Act,' 1948, for alause .(i), the fol,low- . . . 

I 

ing clause shall be substituted, namely : - ' , . 
. . . I  

"(i) two rhembers to be elected by2the House of the People &ad 
one member to be elected by the Council of Statea annually." 
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